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to inquire loto the circumstances und:r 
which the Principal issued the Orrico Order 
and the letter to the teacher. It Is revealed 
that the Principal had committed a mistake 
Inadvertently because he was not aware 
that Rule 4-B of the Central Civil Service 
Conduct Rules, has been deleted sorno time 
back.  The teacher was asked to explain 
as the Principal learnt t"at a public meet-
Ing had been arranged inside the College 
Campus without his permission. It, how-
ever, transpired letter that no such meeting 
was arranged and only an Informal gather-
ing was organised. 

The Director, National Council of 
Educational Research and Training has 
called the Principal and cautioned him 
suitably. 
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Sebolarsbip Scbeme for Students going Abroad 

.548. SHRI MAYAVAN : 
SHRI N. R. LASKAR : 
SHRI CHENGALRA Y A 

NAIDU: 

will the Minister of EDUCATION AND 
YOUTH SERVICES be pleased to state: 

(a) whether In view of the high cost 
or education in foreiln countries and the 
need to provide .orne assistance to merito-
rious students, Government bave decided 
to Introduce a ,cholalShlp scbeme ; 

(b) if so, the main features of this 
scheme; and 

(c) whon It is likely to be Implemented? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EDUCATION AND 




